SCHEDULE-1
FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITOR

M, RAJAA STEEL AND POWER PRIVATE
RELEVANT PARTICULARS
Name of corporate debtor M/s. VIRAJAA STEEL AND POWER PRIVATE LIMITED

Date of incorporation of corporate debtor| 03/05/2002

WINE

Authority under which corporate debtor |ROC Cuttack
is incorporated / registered

&

Corporate Identity No. / Limited Liability |U271040R2002PTC006798
Identification No. of corporate debtor

<l

Address of the registered office and Registered Address: SUNIAMUHANP MANCHESWAR
principal office (if any) of corporate VIA CHASHAPARA , CUTTACK, Orissa, India - 754027
debtor

6. |Insolvency commencement date in 09/09/2025
respect of corporate debtor

7. |Estimated date of closure of insolvency |07/03/2026 (180th day from the Insolvency
resolution process commencement date i.e., 09/09/2025)

8. |Name and regjstration number of the | Mr. Umesh Chandra Sahoo

insolvency professional acting as interim |IBBI/IPA-002/IP-N00621,/2018-19/11855
resolution professional

9. |Address and e-mail of the interim Address: Plot No-4, Snowdrop Apartment, Laxmi Sagar,
resolution professional, as registered Cuttack Road, Bhubaneswar-751006
with the Board Email: info@nayadarshan.com
10.|Address and e-mail to be used for Address: NAYADARSHAN ASSOCIATES, Plot No-282,
correspondence with the interim Shop No-3, First Floor, Essen City Center, Cuttack Road,
resolution professional Bhubaneswar-751006
Email: info@nayadarshan.com
ibc.virajaasteel@gmail.com
11|Last date for submission of claims 09/09/2025 (14th day from the date of obtaining
order i.e. 22/09/2025)
12.|Classes of creditors, if any, under No class of creditors could be determined at this stage

clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional

13.|Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

1

N

.|a) Relevant Forms and Web link: https://ibbi.gov.in/en/home/downloads
b) Details of authorized representatives | Physical Address: Not Applicable
are available at:

Notice is hereby given that Hon’ble National Company Law Tribunal, Cuttack Bench has
ordered the commencement of a Corporate Insolvency Resolution Process of M/s Virajaa
Steel and Power Private Limited on 09/09/2025.
The creditors of M/s Virajaa Steel and Power Private Limited are hereby called upon to
submit their claims with proof on or before 22/09/2025 to the Interim Resolution
Professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proo o%c\laim shall attract penalties.

P

CRAND, Sd/-
Date: 11/09/2025 53 IO /
Plaacee' Bhéban/eswar \ Mr. Umesh Chandra Sahoo
’ SWNOKOPAENND) ,  Interim Resolution Professional
N /\? Plot No-282,Shop No-3 First Floor,

T,

, Cuttack Road, Bhubaneswar-751006

Email: ibc.virajaasteel@gmail.com
+ "M/s Virajaa Steel and Power Private Limited
1BBI Registuya o: IBBI/IPA-002/IP-N00621/2018-19/11855

AFA No: AA2/11855/02/311225/203539 valid till 31.12.2025
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AFFIDAVIT AFFIDAVIT AFFIDAVIT

By virtue of an affidavit
sworn before the
Executuve Magistrate,
Nabarangpur, dated.
25.08.2025, | Gajendra
Mali, S/o- Kaudi Mali, Vill-
Baktiguda, Po- B.M
Semla, Ps- Kodinga, Dist-
Nabarangpur, Odisha,
declare that. | have
changed my minor
Daughter's name from
SUSILA GOUDA to
JAYALAXMI MALI.
Henceforth she shall be
known as JAYALAXMI
MALLI for all purposes.
Sd/- Gajendra Mali

By virtue of an affidavit

sworn before the
Executive Magistrate,
Kodinga, dated:

11.09.2025, | Princess
Nayak, Address: village-

Kosagumuda, Po-
Kosagumuda, Ps-
Kosagumuda, Dist-

Nabarangpur, Odisha,
PIN-764061, declare that
| have changed my name
from Priti Nayak to
Princess Nayak.
Henceforth, | shall be
known as Princess Nayak
for all purposes.

Sd/- Princess Nayak

By virtue of an affidavit
sworn before  the
Executive Magistrate,
Gop, dated: 02.08.2025, |
Kalpana Sahoo, Address:
At- Banakhandi, Po-
Junei, Ps- Konark, Dist-
Puri, Odisha, PIN-752111,
declare that | have
changed my daughter’s
name from Tapasuni to
Tapaswini Sahoo.
Henceforth, She shall be
known as Tapaswini
Sahoo for all purposes.
Sd/- Kalpana Sahoo
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AFFIDAVIT

By virtue of an affidavit

sworn before  the
Executuve Magistrate,
Nabarangpur, dated.
10.09.2025, I
Chandrasena Gouda , S/
0- Chaitan Gouda , Vill-
Kosagumuda, Po-
Kosagumuda, Ps-
Kosagumuda , Dist-

Nabarangpur, Odisha,
declare that. | have
changed my minor SON's
name from HUMESH
GOUDA to UMESH
GOUDA.. Henceforth she
shall be known as UMESH
GOUDA for all purposes.
Sd/-Chandrasena Gouda

AFFIDAVIT

I, Mrs Khusnaz
Raheman
W/o-Md.Muzammilur
Rahman resident of
Aradbazar,
PS-sahadevkhunta,
Balasore,
Pin-756001,0disha ,
declare by this affidavit
No.7238
dtd 20/06/2025 , now
onwards | shall be
known as KHOOSNAZ
RAHEMAN for all
future purposes.

sworn before (Executive
Magistrate
Panposh,Rourkela ),
Dated 11.09.2025 |,
SHASHIKALA SETHY
,Address At- SH-68, Plot
No.-129/124, Shaktinagar,
Main Road Maa Tarini
Temple. P.S.-sector-3,
Rourkela, Dist.-
Sundargarh, Odisha-
769014 declare that | have
changed the name of My
son from ABINASH
ROUT to ABINASH
KUMAR SETHY.
Henceforth,he shall be
known as ABINASH
KUMAR SETHY for all
purposes.

Sd/-SHASHIKALA SETHY

AFFIDAVIT

I, Muzammilur
Raheman
S/o-Mohammad
Mohinuddin Ahmed
resident of Aradbazar ,
PS - sahadevkhunta ,
Balasore, Pin- 756001,
Qdisha declare by this
affidavit No.7238 dtd
20/06/2025 now
onwards | shall be
known as MD.
MUZAMMILUR
RAHMAN for all future
purposes.
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1. The contract would normally be for a period of one year, extendable by one year at a time
based upon mutual agreement.

2. The contractor will supply the original parts as per the approved rates of AMC submitted
by the agency.

3. No advance payment will be made the approved contract or shall submit his bill (in
triplicate) on completion of repairs.

4. Copies of valid GST registration Certificate and PAN card should also accompany the
technical Bid.

5. Work should be done based on work order only.

Sd/-Executive Officer

OIPR 13079/11/0064/2526 HeypaTe Musiipelty
WAL OFFICE OF THE CHIEF DISTRICT MEDICAL OFFICER & PUBLIC HEALTH OFFICER, DHENKANAL ‘;,%1
E \ ROGI KALYANI SAMITI, DHH , DHENKANAL =7
i it g Notice No. 2664 Date:10.09.2025 E-379

(SHORT TENDER NOTICE)

Invites Sealed tenders will be invited from firms/dealers of Odisha having valid QST
registration for Supply of Office Stationery & contingency to DHH, Dhenkanal. The detg;l_ec‘.
terms and conditions along with list of items are available on the website M
which may be downloaded for reference. Interested parties may submit their offers in seallecf
covers super-scribing as “Tender for Office Stationery & Contingency to DHH [Ehenkana.- _
through registered post/speed post/courier only, which should reach on or before 5.00 P..,\‘I. of
03/10/2025 positively. The undersigned reserves the right to reject any or all the tenders without

assigning any reason thereof.
Sd/-
Chief District Medical & Public Health Officer

OIPR 10059/11/0024/2526 Dhenkanal

JHARKHAND URJA SANCHARAN NIGAM LIMITED
(CIN No.:U40108]H20135GC001704)

Office: 2nd Floor, JUSNL (SLDC) Building Kusai Colony, Doranda,Ranchi - 80 2
Fax No.:0651-2400123 (E-mail:cetjusnl@gmail.com)

e-TENDER NOTICE

NIT No. — 398/PR/ JUSNL/ 2025-26

E-tender in two parts i.e. Technical (Part-I) and Financial (Part — II) is invited from reputed, capable,
experienced and financially sound firm for the following works : -

Design, Engineering, Supply of Materials/ Equipments,
Erection, Testing and Commissioning of 220/132/33 kV, 2 x
200 + 2 x 80 MVA GIS Sub-Station including construction of
Control Room Building & approach road as well as other civil
works at Maithon (near Sanjay Chowk) on turnkey basis
Rs. 1,67,86,18,815.00 (including GST)

Rs. 3,35,72,380.00 On line mode
18 Months
Rs. 25,000.00 + 18% GST On line mode.
16.09.2025 at 11:00 AM
16.09.2025 at 11:00 AM
09.10.2025 upto 04:00 PM

Name of work

_Estimated cost (Rs.) _
Earnest Money Deposit
Completion Period
e-Tender fee
Start Date & Time of Download the Tender Documents
Start Date and time of upload of BID
_End date and time of upload of BID
ate for technical part
date for price part

~ BID Openi

Procurement Officer and address for communication

General Manager, C&M (NWBP), 2™ Floor, JUSNL (SLDC)
Building, Kusai Colony, Doranda, Ranchi — 834002

1. e-Tender document and BOQ) including terms & conditions, tender specification can be downloaded from website
https://jharkhandtenders.gov.in, Any details required in this regard can also be had from the office of the undersigned
(6202162568) during office hours.

2. The bids will be received through electronic tendering mode only.

3. No claim shall be entertained on account of disruption of internet services being used by bidders. Bidders are
advised to upload their bids well in advance to avoid last minute technical snag.

wafga vd wfda ¥ Swl a9 | Fuar aiRnead 3t 18003456570(F1e W) W IO B |

Sd/-
General Manager C&M (NWBP)

PR 361618 Jharkhand Urja Sancharan Nigam Ltd(25-26).D

¥, @6d6as AE9RIPlE Q6dIcas AIRGE
AARAFEER ANAAG 2IRceddeads a°

999¢0¥%02R900988d0099 ¢

8. R6deas Q9gRIOIR 08Qe QITIRE e°
e Qe (28 era)a Oael

qGelgel, A68qQ, 09I0e),ReR,654!,
QARG-98%099

9. @6CI606. SPLIBIT 69068 AAIRRIR
R6AR6CE FIRE

o(-o(-909%

9. RAYRAIT AERIILR 69629 QR ARRIR
ARRE SIRe

09/0qV9090 (6aQIF2 629l T6Q
R 0Gf &R, 0¢/o¢/9098)

r. 0480 G6RIQIae geaanin I6e QIdy
Q29 AA2ARIR F6TARRG QIR
8 J8R0d AR

Q6619 6Q AL
2SR ARD-0 0 9/2ARDNG-
00990/90Rr-0C/RRI8Y

¢. 691660 OQE 621029 2Q6R AEde
QPRI Y6TRINGT ORI B A-661R

Oadl: 96.9°.-¥, 69129 2ITISers
AYAGR, AR €AY, YIERYRA-98 009
Email: info@nayadarshan.com

€ 0. QefiF| AERIPAR YeTrAniaE AQ
6LlIcleglel AEQI Ciel HeRia
62919 29l 0R¢l

Oaél : Quoede 2eIded, 9e.Q™-9T 9
QQ.8°-M, T8 6gR, 162R 4G 629a
QA0R 6919, QAERIR-980009

Email: info@nayadarshan.com
ibc.virajaasteel@gmail.com

. R QIR FERR 659 QIR

o
o

00-00-909% (20Q ARG ¢ ¥eA &9
2elig 99/00/9098)

Information & Public Relation Department.

Government of Jharkhand, Suchana Bhawan, Ranchi.

Annexure — [
Request For Proposal (RFP)

RFP are invited through online from eligible reputed qualified firms/companies with sound Technical
and Financial capabilities for Re-Designing, Development, Implementation and Maintenance of existing web
portal, e-Advertisement & e-Pass Application (with GIGW Compliance) for Information & Public Relation
Department. (I & PR Department).

1. The following table provides a quick overview of the key activities and some important information about this

RFP:
SL . .
: Particulars Details
No.
L1 RFP Reference No. 1320/10.09.2025
B - Information & Public Relation Department (I&PRD).
12 RFP issuing Authority Government of Jharkhand, Sl._u::_hanlz Bhawan, Ranchi.
Re-Designing, Development, Implementation and
13 Name of the Project Maintenance of existing web portal, e-Advertisement & e-Pass
] Application (with GIGW Compliance) for Information &
Public Relation Department. (1 & PR Department)
1.4 Date of issue of tender document 10.09.2025
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11.09.2025 at 12 noon
25.09.2025 at 12 noon

1.5 RFP Document download start date and time
1.6 | RFP Document downloading end date and time

1.7 Date of Pre-bid 1 15.09.2025 at 12 noon
1.8 Bid submission start date and time 11.09.2025 at 12 noon
1.9 Bid submission end date and time 25.09.2025 at 12 noon
1.10 Date of opening of Bids / RFP 26.09.2025 at 12 noon

Date of Presentation
Validation of RFP

Will be intimated later to the eligible bidders.
Proposal must remain valid for 90 days after the submission Date.
INR 8,00,000/- (Eight Lakhs Only).
To be paid online as per instructions on
https://jharkhandtenders.gov.in/nicgep/app.

EMD fee will be received through online mode only. Bidders can
use internet banking facility. Refund will only be issued to the
originated bank account used for the online payment of EMD Fee
for the bidders which are not selected. Relaxation will be granted
as per the Jharkhand Govt. norms.

Assistant Director
Information and Public Relations Department,
Government of Jharkhand, Suchana Bhawan, Ranchi.

Tel: 0651-2281522, 0651-2282458
Email ID : iprd123@gmail com
Director,

Information and Public Relations Department,
Government of Jharkhand, Suchana Bhawan, Ranchi.

Tel: 0651-2281522, 0651-2282458
Email ID : jprd 123 @gmail com

The Terms & Conditions and detailed copy of the RFP document should be downloaded from our website
http://prdjharkhand.in/iprd/ and https://jharkhandtenders.gov.in Sd/-

Director
I & PR Department, GoJ

1.13 EMD

114 Address of communication

1.15 Details of Appellate Authority

PR 361578 IPRD(25-26).D
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